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and nothing will go on record when the 
other members are not considered a. 
standing. I will only make this request to 
you. If you start it, then the others will 
follow. 

SHRI SHANKAR DAYAL SINGH 
Right, Sir. I will obey. 

SHRI K. NARAYANA RAO: Yes, 
Or a point of order. 

l\IR. SPEAKER : Anything new 

SHRI K. NARAYANA RAO Yes. 
Sir. This is a new point. 
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13.00 hrs. 

• SHRI DINEN BHATT ACHARYYA: 
Yesterday's meeting started without you 
and at one point it was decided that the 
meeting would be held to-day, with you. 
When you came we all left. 

PROF. MADHU DANDAVATE (Raja· 
pur) : Then, Sir. what is the position ? 

~IR. SPEAKER: Submission under 
Rule 377 is in my discretion. With regard 
to call attention. I will not allow any 
can ;!1' ention this week. 

13.0112 hrs_ 

l\IATTER UNDER RULE 377 

EXTE~SION TO INDIA OF ACTIVITIES OF 
WESTERN PH.\RMACEUTICAL COMPANIES 
RUNNl:"'JG A GLOBAL RACKET IN HUMAN 

BLOOD 

PROf. 1IIADHU DANDAVATE (Raja-
pur) : AL.lrming reports have come that 
some Western pharmaceutical companies 
which run a 150 million dollar global 
racket in human hlood arc extending their 
operations tu 1 ndin. 

13.01 hI'S. 

[MH. DEI'l'TY-SPE,\KEH ill Ihe Chair] 

T he racket has secured a f outholo in 
Bombay where agents have been posted to 
recruit the services of Blood Bank staff in 
local hospitals to buy blood from commer-
cial donor... for export to pharmaceutical 
companies mostly in the United States of 
America. 

Doctors and Blood transfusion experts 
from Bombay have told the Second Con-
ference of the Indian Society of Blood 
Transfusion in Ahmedabad earlier this 
month that they had been approached by 
foreign nationals representing internation-
ally known pharmaceutical concerns with 
lucrative offers to help in the blood col-
lection business. 

The blood is exported to the United 
States where it is used as a raw material 
and processed by the drug companies. The 
derivatives of this blood aTe reported to be 
sold at a price nearly 200 times the price 
of Taw material. 

The pseudo-medical blood banks attract 
the under-nourished, anaemic and jobless 
men and women in search of financial 
assistance and their blood is exploited for 
commercial purposes. 

The han. Minister of Petroleum & Che-
micals IDLlst make a categorical statement 
on this subject since the matter concerns 
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the health and hygiene of our country, 
besides encouraging unscrupulous exploita-
tion of human blood_ 

A .totement on this matter should be 
made. 
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SHRI JYOTIRMOY BOSU (Diamond 
Harbour) : -\merican pharmaceutical con-
cerns have' invested about 150 million 
dollars in the business of extracting blood 
from poor. helpless, unemployed and 
emaciated Indians and exporting them for 
the purposes of pharmaceutical production 
:\Ihl research and this nmOlmts to cruelty to 
hllrn~~n bl."ing:~. It is a di"gracc to this 
country. 

In the pao;,t this HOllse has discussed 
r.;:,tters relating to export of women from 
this cOllntry to certain western countries in 
\'ariOlls fields. This is a matter which not 
only concerns the Health Minister but 
also concerns Shri Dikshit, the Home 
'Minister. I want to know whether it is a 
fact or not that the American pharmaceu-
tical concern"i arc not only robbing us of 
all the resoUl ces that we have but they 
h3ve gone down to the extent of extracting 
the blood of poor, emaciated and unfed 

Indians and are exporting it. What steps 
he will take agaipst such persons or or-
ganisations responsible for this commercial 
exploitation of helpless, unfed, starving, 
unemployed Indians ? What steps he pro-
poses to take to find out at once and 
penalise those who are responsible? We 
wa.nt a clear categorical statement on this. 
this. 

THE MINISTER OF HEALTH AND 
FAMILY PL.'\NNING (DR. KARAI' 
SINGH) : I am also "ery much concerned 
and disturbed to see this report in today's 
newspapers that the world-wide racket 
which is operating h<Js now begun, accord-
ill;! to thi'i report. to infl!tr~lte into InJia. 
We are desperately short of blood and 
blood derivatives and under no circums-
tances can \\"c tolerate any such cxploita-
tion. I am immediately getting in tOllch 
\\·;th the WHO, Maharashtra Government 
and with other agencies concerned to first 
of all verify whether this is correct or not 
and we will try to take whate\'er measure .. 
are necessary to safeguard our national in-
ter~st in this regard. 

SHRI JYOTIRJl.IOY BOSV : .'\re you 
going to hav.: kgislation for this immedia-
tely'! 

DR. KARAN SINGH : It is already 
there. There is no permission at present to 
export blood or blood deril atives out 01 
this country. This 15 billion dollar racket. 
the report says, first exploited the under-
nourished and starving people in South 
America and they are beginning to entcr 
into India. This is the report. We must 
nip this evil in the bud and see ·that it 
docs not grow. We will take whnlevcr ac· 
tion is called for. 

SHRI JYOTIRMOY BOSV : I ""tnt to 
know whether he has taken recourse to 
policing on this and whether he is going to 
prosecute those who are responsible. What 
steps are you taking? H ave you arrested 
anybody so far or not '? 


